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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY
Second Session

BULLETTIN=—PART I

( Brief Record of Proceedings )
Friday, November 4, 2016
No.38
The Assembly met at 8.30 a.m. with Mr. Speaker in the Chair.
Question:

Three questions in the list of questions posted {or the day were answered
orally,

Adjournment Motion:

After hearing the Minister for Welfare of Scheduled Castes, Scheduled
Tribes, Backward Classes, Law, Culture and Parliamentary Affairs who was
authorised by the Chicf Minister, the Speaker withheld consent to the moving of an
adjournment midion given notice of by Shri Anil Akkara and two other Members
regarding the serious situation reperied to have arisen due to the incompetence of
the Pelice Force in preventing crimes like gang rape and activitics of guotation
gangs and to book the culprits.

As a mark of protest against the atlitude of the Government in this matter the
Members belonging to Indian National Congress, Indian Union Muslim League,
Kerala Congress (M) and Bharatiya Janatha Party staged a walk-out.

Calling Attention;

1. Shri K. Krishnankutty called the attemion of the Minisier for Revenue and
Housing 1o the necessily to utilise the various central funds for
conducting studies and planning long term schemes to overcome the
reported crisis cmanating from climate change in the State. ‘The
Minister made a statement thereto,

2. Shri O. Rajagopal called the attention of the Minister {or Electricity and
Dewaswoms Lo the problems that the pilgrims are likely to face due o
the reported non-compietion of arrangements in connection with the
ensuing Sabarimala pilgrimage scason. The Minister made a statement therelo.

KNPR37-2017 (it).



The Matters raised under Rule 304:
The matters raised by Members in the House under Rule 304 are listed

below:
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The Ministers made statements on the respective subjects.
Presentation of Reporis;
The following Reports were presented:

1. The Report of the Subject Committee on the Kerala Conservation of
Paddy Land and Wetland (Amendment) Bill, 2016.

2, ~ The Report of the Subject Committee on the Kerala Advocates' Welfare
Fund (Amendment) Bill, 2016,

3. The Report of the Subject Committes on the Kerala Court Fees and

Suits Valuation (Amendment) Bill, 2016.
Privaie Member's Business ;

1 The Tourth Report of the Commiltee on Private Member's Bills and
Resolutions was adopted by the House.

2 (1) Shri B. Satyan moved a motion for lcave to introduce the Kerala Hospital
Deveclopment Society Employees' Fixation of Wages, Allowances and
Conditions of Service Bill, 2016. Since the motion was opposed the
mover was allowed to make a briel stalemenmt. The statenent was
inconclusive.

(2) Shri T, V. Rajesh moved a motion for leave to introduce the Constitution
of Kerala Detoxification of Fruits, Vegetables and Qualily Control
Authority Bill, 2016. Since the motion was opposed the mover was

allowed 10 make a brief statement. The statement was inconclusive.



o

(3) Prol. Abid Tussain Thangal moved a motion for leave to introduce the
Migrant Workers (Constitution of Registration Authority) Bill, 2016.
Since the motion was opposed the mover was atlowed to make a brief

statoment. The statement was inconclusive.

‘The House Adjourned al 12.30 p.m. to meel again at 8.30 am. on,
Monday, November 7, 2016,

V. K. BABU PRAKASH,

Secretary.




